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A.dditioad Train 01\ Baoplore-
Madras Route 

15] I SHRI H. C. SRIKAN-
TAIAH Will the Miilister of RAIL-
WA YS be pleased to state: 

(a) whether there is a demand for 
the introduction of an additional ex-
press tram on Bangdlore-M~dra~ 
route: and 

(b) if so. the action proposed to be 
l3ken b} the Govern nent in this re-
gard? 

THE MINISTER Or STATE IN 
THE MINISTRY OF RAILWAYS 
ISHRI BHAKTA CHARAN DAS): 
\.1) Yes. Sir. 

(a) whether I the Governulent are 
aware that -i- -JHHDber flf _ passenJOl'S 
without reservation travel in rceerved 
second Class three tier compartments 
in Howrah-Delhi Kalka Mail and 
Howrah-New Delhi A.C. F>..press 
causing inconvenience to the bona-
fide passengers; and 

(b) it so, the measures being ta~en, 
proposed to be taken to stop this 
practice? 

THE MINISTER OF STATE I!\ 
THE MINISTRY OF RAILWAY~ 
(SHRI BHAKTA CHARAN DAS). 
(a) some such cases have come to 
notice. 

(b) Presently not feasible due 
resource constraints. 

tC' (b) The following steps h2ve been 

Electrifi'~tioB of Baagajore..J6Jarpet 
~Railway Line 

1512 SHRI H. C. SRIKAN-
:rAIAH Will the Minister of RAIL-
\\ A. YS be pleased to sLate: 

(~). when was the electnfication 
\\'ork ot Bangalore-Jold:-pet Section 
taken up: 

(b) tile amount .)p._!nt so far there-
on; 

(C' the present stage of t:1e project; 
and 

(J) by what time it l~ likel) to be 
completed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI BHAKTA CHt\RA~ DAS): 
(a) December. 1988. 

fb) Since beginning and upto Jan-
uary, 91. Rs. 24.39 l.,rores have been 
spent. 

tc) and (d) ElectrificJtion WOJk~ 
are it! progress and dre scheduled for 
comp!~tion by March. 1992. 

Unauthorised TraveIIi.nK ill Reserved 
Coaches 

1513. SHRI MONORANJAN StiR: 
Will the Mmister of RAILWAYS be 
pleased to state: 

taken to prevent unautho"iliied entr) 
in reserved coaches:-

(I) Surprise checks and dnves aie 
conducted from tune to time 
wIth the help of GRP and un-
authoril,oo passengels founa 
travellin!! in reserwd ('oache~ 
are detrained and fined under 
the provision of the Railways 
Act. Wherever the problem ot 
unauthori~ed entry of passen-
gers in reserved coaches is 
acute, coordination is estabh-
shed with GRP to enlist their 
assistance to prevent the same. 

(i!) Punishments are imposed on 
Conductors/TTE~/Coach At-
tendants found responsible for 
dereliction of duty. 

(iii) Legal pl ov l~ll)n In the ne\\ 
Railways Act, 1989, have been 
made moro stringent inasmuch 
as a fine upto Rs. 500 has been 
prescllbed as agaInst Rs. 20 in 
the previous Act. 

Ex ........ of Railways 
1514. SHRI GOPI NATH GAJA-

P A THI: Will the Minister of RAIL· 
WAYS be pleased to state: 

(a) whether the Plannil\J Commis-
sion had constituted a committee to 
go into the issue of expa~ion of the 
Indian Railways; 


